
147 Written Answers * NOVEMBER 3,1988 Written Answers 148

Pakistan's Allegation on India for Rccent 
Disturbances in Sind Province

1S7. SHRI MULIAPPALLY RA- 
M ACHANDRAN: Will the Minister of EX­
TERNAL AFFAIRS be pleased to state:

(a) whether Pakistan is reported to have 
levelled allegations against India with re­
gard to the recent disturbances I n  Sind 
Province;

(b) if so, the reaction of Government in 
this regard; and ^

(c) whether any protest has also been 
lodged with Government of Pakistan?

TH E M INISTER OF EXTERNAL AFFAIRS 
(SHRI P.V. NARASI/WHA R A O ): (a) Yes, Sir.

(b) Government rejects these 
allegations as entirely without foundation.

(c) It has been conveyed to Pakistan 
that such baseless allegations do not Itclp 
In promoting the cause of normalisation of 
relations between India and Pakistan.

Central Assistance to Flood Affcctcd 
States

158. SHRI M O H AN B H AI PATEL: 
SHRI E. AYYAPU REDDY:
SHRI BAIASAHEB VIKHE PATH: 
SHRI H AN N AN  MOLLAH:
SHRI H.B. PATIL:
SHRI KAM ALCHAUDHRY:
SHRI VIJOY WJMAR YADAV: 
SHRI RAM PYARE PANIKA. 
PROF. P.j. KURIEN:
SHRI BANWARI LAL PUROHIT: 
SHRI §ATYENDRA NARAYAN 

SINHA:
s h r i  V i s h n u  m o d i :
SHRI V. SREENIVASA PRASAD: 
SHRI V.S. KRISHNA IYFR:
SHRI SQ M N A TH  RATH:
DR. B .L  SHAILESH:
SHRI P.M. SAYEED:
SHRIMATI D.K. BHANDARI: 
SHRI MUiLAPPALLY RAMA- 

CHANDRAN:
SHRI KALI PRASAD PANDEY:

SHRI TEJA S IN G H  DARDI:
SHRI JANAK RAJ GUPTA:
SHRI BALWANT SING H 

RAMOOWALIA:
SHRI V IR D H ICH A N D ER  JAIN: 
SHRI SHAMINDER SING H:
SHRI M O H D . M A H FO O Z AU 

KHAN:
SHRI HARISH RAWAT:
SHRI SARFARZ AHM AD:
SHRI C H IN TA M A N I JENA:
SHRI | V. SOBHANADREESWARA 

RAO.
'  SHRlfv.S. VIJAYARAGHAVAN: 

SHRI'K. KUNJAMBU:
SHRI K. M OHANDAS:
SHRI S.D. S IN C H :
SHRI VILAS M UTTEM W AR:
SHRI VIJAY N. PATIL

Will the Minister of ACRICULTURE be 
pleased to state:

(a) the names of the States/Union Terri-, 
tones affected by recent floods in the coun-

(b) the estimated loss caused by floods 
to property, crops, human lives, cattle and 
number of persons rendered homeless in 
each State/Union Territory;

(c) the central assistance sought by each 
State/Union Territory;

(cl) the State/Union Territories to which 
Central Teams visited in this regard;

(e) the follow-up action taken by Union 
Government on Central teams report;

if) the details of assistance actually ren­
dered by Union Government to each flood 
.iftocted State/Union Territory to meet the 
situation and the criteria thereof; and

(g) the measures taken/contemplated 
to control floods in future?

THE MINISTER OF STATE IN THE DE­
PARTMENT OF ACRICULTURE A N D  C O ­
OPERATION IN THE MINISTRY OF AGRI­
CULTURE (SHRI SHYAM LAL YADAV): (a) 
and <b). Names of the States/Union Terri­
tories affected by floods of 1988 ancf extent 1
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of damages to life and property, as re­
ported by these States, are given in the 
Statement-1 below.

(c) to (0.. Information on assistance 
sought by the affected States for flood re­
lief, Central Team visited, central assistance 
approved to these States so far, is given in 
the Statement-11 below. A non-plan grant 
to the extent of 75% of total ceilings of ex­
penditure approved in excess of margin

money is provided to the flood affected 
States.

(g) Flood Management forms part of the 
Stale Plans and as such the planning and 
Implementation of the flood protection 
schemes are the responsibility of tlie State 
Governments. The Centre renders assis­
tance in technical matters at the specific 
request of the State Government.
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